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[English]
New ICDS Projects in Kerala

1582. SHRI K. MURALEDHA- 
RAN: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether a large number of Inte-
grated Child Development Scheme 
(ICDS) projects are proposed to be 
started in Kerala during the current 
financial year;

(b) if so. the details thereof;
(c) whether any request has been 

received from the Kerala Government 
to start new ICDS projects in the 
State; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (DE-
PARTMENT OF YOUTH AFFAIRS 
AND SPORTS AND THE DEPART-
MENT OF WOMEN AND CHILD 
DEVELOPMENT) (KUMARI
MAMATA BANERJEE): (a) The 
allocation of ICDS Projects to various 
states for 1991-92 has not yet been 
finalised.

[Translation]

Clearance of Developmental Projects 
in MJ».

1583. SHRI VISHWESHWAR 
BHAGAT: Will the Minister of EN-
VIRONMENT AND FORESTS be 
pleased to state:

(a) the details of various develop-
mental projects in Madhya Pradesh 
held up for want of clearance from 
environmental and forestry angles,

(b) the reasons for delay in accor-
ding clearance;

(c) whether the State Government 
of Madhya Pradesh has urged the 
Union Government to accord clear-
ance expenditiously: and

(d) if so, the action taken thereon?

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRI 
KAMAL NATH): (a) and (b) A 
Statement is enclosed.

'(c) and (d) A regular interaction 
with the State Government and Pro-
ject authorities is maintained for ex-
peditious consideration of projects. 
All projects submitted with complete 
details are invariably decided within 
a period of three months.

STATEMENT
List o f Developmental Projects from Madhya Pradesh Pending 

EnvironmentfForestry Clearance

(b) Question does not arise.
(c) No, Sir.
fd) Question does not arise.

SI. Name o f Projects Reasons for
No. Pendency

1 2 3
A. Projects awaiting environmental clearance
1. Mongra P ro ject.....................................
2. Bhilai Steel Expansion Project of Steel Authority ,

of India Ltd. r Details sought are awaited.
3. Sheetaldhara Underground Mine(South Eastern j

Coalfields Ltd.) J
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1 2 3

4. Tandsi Colliery, Western Coalfields Limited ~) Approval linked to
5. Bhadanpur Limestone Mine, Maihar Cement. J forestry clearance

B. Projects awaiting Forestry Clearance
6. Mining—Renewal of lease Constant interaction with

M/s. M.P. Maharashtra Minerals. Project authorities is main-
tained. Details awaited.

7. Tamia Tank P r o j e c t ...................................... Do.
8. Minor Irrigation Pithapur Tank Project . Do.
9. Mining- Western Coalfields Limited Pathalura Do.

area.
10. Katra Tank Project . . . . . Do.
11. Minor Irrigation—Bhimvatika Tank Project . Do.
12. Mining—National Mineral Development Pro- Do.

ject—Permanent Tailing Dam.
13. Minor Irrigation—Mehotora Tank Do.
14. Mining—Tufa Limestone renewal of lease Do.
15. Permission for taking out stone slabs Do.

(Kum. Sheila Singh)
16. Gonesanalla Tank . . . . Do.
17. Alapur D a m ............................................... Do.
18. Mehra Tank . . . . . . Do.
19. Padaraha T a n k ............................................... Do.
20. Bharat Aluminium Company—Mining lease . Do.
21. Trishul Tile Works—Quarry lease . Do.
22. Salap Tank Project . . . . . Do.
23. Talvadia — Khishiya Khairgam diversion Do.

railway line
24. Janpatti Tank . . . Do.
25. Munda Tola T a n k ...................................... Do.
26. Kanabal Tank . . . . . . Do.
27. Patha Tank Project . . . . . Do.
28. N a n d k h a T a n k ............................................... Do.
29. Jogharpur Tank . . . . . . Do.
30. Tassar Cultivation—Sericulture Do.
31. W a g r i T a n k ............................................... Do.
32. Maurai Irrigation Project . . . . Do.
33. Baka Katta Tank . . . . . Do.
34. Paundi J a i t p u r ............................................... Do.
35. Limestone Mining—Maihar . . . . Do.
36. Conveyor Belt—Maihar . . . . Do.
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1 2 3

37. Narendpur T a n k ...............................................Constant interaction with

3*. Kachhadach T a n k ..................................... J g l £ M,0rito
39. Mining Limestone—Maihar . . . .  Details awaited.
40. Mining Limestone—Maihar . . . .  Do.
41. 400 KV Bina—Malanpur Transmission Line . Do.
42. Omkareswar Multipurpose Project . Do.
43. 800 KV Transmission Line, National Thermal Do.

Power Corporation.
44. Wardha T a n k ............................................... Do.
45. Renewal of lease—Mining lime-stone . . Do.
46. Amdania Divession Scheme . . . .  Do.
47. Mining Project of Western Coalfields Ltd., Do.

Chhindwara.
48. Rowghat Bhilai Steel Plant . . . .  Do.
49. Mining Lease, Bhilai Steel Plant at Bastar . Do.
50. Mining Lease at Rajnandgaon, Bhilai Steel Do.

Plant.
51. Padarkheda Tank............................................... Do.
52. Bandokpur Samor Minor Irrigation Project . Do.
53. Amha Tank P r o j e c t .....................................  Do.

54. Parsora T a n k ............................................... Do.

55. Farshi Stone quarries lease to Kumari Shila Do.
Singh, Vidisha.

56. Mohla Irrigation Project . . . .  Do.

57. Regarding acquisition of 0.444 ha. of forest Do.
land for laying of pipeline, Sahdol District.

58. Grant of surface rightover 0.960 ha. of forest Do.
land under mining lease in Chirimiri Colony
area by SECL in Sarguja District.

59. Release of 0.40 ha. of forest land for yjilow/ Do.
white earth quarry lease to Shri Paranadh
Patidar in Khargaon.

6Q. Excavation of 0.900 ha. of forest land for Do.
yellow earth in Barwah, District Khargaon—*
Shri Kishore Dars.
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